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Order  with  SigDature

Mr.   A.K.   Upadhyaya,

assisted  by Ms.

of  Respondents

learned   Senior  Counsel

Manjta Pradhan, appearing on behalf

contended  that  there  is  one  day's
_   --J a

delay  in  filing  the  Counter  Affidavit  and  such  delay

may be condoned.  The prayed js granted.

Mr.8.Shama,leamedSeniorCounselassjsted

by  Mr.  S.P.  Bhutia  for  the  Petitioner  sought  for four

weeks   tine   so

rejoinder.     To meet the ends of justice, we afford two

weeks' tine  so  as  to  enable  the  Petitioner  to  file  the

as   to   enable   the   petitioner  to  file

Rejoinder.

The    matter    be    listed

necessay orders.
on    01.06.2006    for

Acting c let Justice
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